
CENTRAL ADMINISTR.i.ffIVE TRIRJNAL 
ALLAJ-I.AB BENCH 

Original Application No.·1378 of 2002 

Wednesday, this the 27th day of N0lvenbeif .. , a:>02 

Hon' ble Mr. S.Dtayal, ,A.M. 

Hon ib.l e Mr.A.K.Bhatnagar, J.M. 

Pree tam Singh Yadav, 
son of late Baijnath Yadav, 
resident of House No.428, 
Es a i, Tola, Prem Nag ar, 
J hans L • • • • ~pl icant 

(By Advocate : -Shra :R.-1<...Mishra) 

Versus 

l. Union of India, 
through the General Manager, 
Railways, Baroda House:, 'New Delhi. 

2. The Divisional Railway Manager (Karrnik) 
Matihya Railway, Jbansi Region, Jhansi. 

3. The Loco A]rajan (Diesel) hlubhag, 
Madhya Railway, J hansi. 

4. Shri Raj Kumar Shanna, 
Canpressor Operator, 
Grade-I~ Office of D.R.M. 
(Ka rm Lk}, J hans L . .... Res pond ents. 

(By .Advocate: Shri K.P.~ingh) 

™ (OHAL) 

~ Hon1ble Mr. . • 
ThiS application has been filed for promotion 

of the applicant to the post of Canpressor Operator 

Grade-I f ran -~~ 8.7.1992 as the applicant cl a;ims 

Contd •••• 2. 



: : 2 : : 

to be senior to the respondent No.4. 

2. With regard to l:imitation the learned counsel 

has drc:Wn our attention to order dated 6.6.20(0 

( Annexur~.A-5) by Which the seniority of the eppl;if{:!l)t 

was revised and the proposed seniority of the applicant 

was circulated and objection was called for, giving_ 

5.7.2000 as last date. Therefte,r, the applicant appears 

to have passed grade- I examination in October, 2001, 

but the applicant has not been given the post in 

q r ed e-T, He filed the representation f oe the same 

on 16.10.2002 (Annexur~A-8) but has not been given 

any reply to the same. 

3. we direct the respondents to consider the 

representation of the applicant dated 16.l~.2000 

and pass a speaking order on the sane within a 

_period of one month fran the date of recei.wt of the 

said rep res entation'l_L)vo '\r,/)\1,.__ CA.. ·(:,,,11 i- h~,.S. a-..-,J'<.,,- • L-- 

4. There shall be no order as to costs. 

~/- 

M Efllber ( J) 
~ 

Mf::!11b er ( A) 

' 


